
NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH MUMBAI

T.C.S.P. No. 324 I (MAHI / 20 17

SHRI B.S.V. PRAKASH KUMAR
MEMBER (J)

SHRI V. NALLASENAPATHY
MEMBER (T)

ATTENDENCE.CUM-ORDER SHEET OF THE HEARING OF MUMBAT BENCH OF THE
NATIONAL COMPA}IY LAW TRIBUNAL ON O3.OT.2OT8

NAME OFTHE PARIIESi M/s. RB Diversified Pvt. Ltd

SECTION OF THE COMPANIES ACT: 391 to 394 of the Companies Act 1956
and 230 to 232 of tl,e Companies Act 20 13.

S. No. NAME DESIGNATION SI(iNATURE

CORAM

ORDER

TCSP No. 315/230-232/NCLT/MB/MAH/2017
TCSP No. 316/230-232/NCI.T/MB/MAH/2017
TCSP No. 3ul230-232/N CLT/MB/MATV2O17
TCSP No. 318/230-232/N CLT/MB/MAH/2017
TCSP No. 319/230-23rNCLT/MB/MAH/2017
TCSP No. 320/230-23rNCLT/MB/MAH/2017
TCSP No. 3271230-2321 NCLT IMB /M AW 2077

TCSP No. 322l230-232/NCLT/MB/MAtV2017
TCSP No. 323/230-232/NCLTiMB/MArV2017
TCSP No. 3241230-23ZNCLT/MB/MAH/2017

Oiving to paucity of time, list this matter on 04.01.2018

sd/-
V. NALLASENAPATHY
Member (Techrical)

B.S.V. PRAKASH KUMA
Member (Judicial)

Present:

sd/-


